FORM B
PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)

Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF NANAI DAIRY PRIVATE

LIMITED
Sl. | PARTICULARS DETAILS
No.
L. Name of corporate debtor NANAI DAIRY PRIVATE LIMITED
2. Date of incorporation of corporate debtor 12/01/2009
3. Authority under which corporate debtor ROC Mumbai
is incorporated / registered
4. Corporate Identity No. / Limited U15209MH2009PTC189530
Liability Identification No. of corporate
debtor
5. | Address of the registered office and G - 1, Avishkar Empress, K. W. Chitale Path,
principal office (if any) of corporate Behind Portuguese Church, Dadar (W),
debtor Mumbai — 400028, Maharashtra, India.
6. Date of closure of Insolvency Resolution 13/10/2023
Process
7. Liquidation commencement date of 13/10/2023
Corporate Debtor
8. Name and registration number of the Mr. Prashant Jain
insolvency  professional acting as Registration No.
liquidator IBBI/IPA-001/1P-P01368/2018-2019/12131
9. Address and e-mail of the liquidator, as Add: AS501, Shanti Heights, Plot No.
registered with the Board 2,3,9B/10, Sector 11, Koparkharine, Thane,
Navi Mumbai- 400709
Email id: ipprashantjain@gmail.com
10. | Address and e-mail to be used for SSARVI Resolution Services LLP
correspondence with the liquidator Add: B-610, BSEL Techpark, Sector 30 A,
Opp. Vashi Railway Station, Navi Mumbai
—400703
Website: www.ssarvi.com/
Email: lignanai@gmail.com
11. | Last date for submission of claims 12/11/2023

Notice is hereby given that the Hon’ble National Company Law Tribunal, Mumbai Bench has ordered
the commencement of the liquidation of the NANAI DAIRY PRIVATE LIMITED on 13/10/2023.

The stakeholders of NANAI DAIRY PRIVATE LIMITED are hereby called upon to submit their



claims with proof on or before 12/11/2023, to the liquidator at the address mentioned against item No.
10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by
such a stakeholder during the corporate insolvency resolution process under the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016,
shall be deemed to be submitted under section 38.

SD/-

Mr. Prashant Jain
Registration No.: IBBI/IPA-001/IP-P01368/2018-2019/12131

Liquidator
In the matter of Nanai Dairy Private Limited

Date: 17/10/2023
Place: Mumbai
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Savan Maheshbhai Sutaria (Deceased) halding
5 shares of Bosch Limited (formerly: Motor
Industries Company Limited) Hosur Road,
Adugadi, Bangalore - 560 030 in Falie Mo,

MAX HEIGHTS INFRASTRUCTURE LIMITED

CIN; LeT1200L1981PLC1T79487
Regd Off; 5D-65, Pitam Pura, New Delhi-110034

SELAN SELAN EXPLORATION TECHNOLOGY LIMITED SELAN

CIN : L74899HR1985PLC113196

Phone: 011-27314646, 27312522 508705 bearmg Share Cortificate Numbers ; PR ; _ ; _
Regd. _D.I;ﬂce: Blr:?r, AEEIf Ah Rﬂad. MEW DE”.“ . .11{} uﬂ_z Email: ma:irlfraiEIH@gmail.mm gg;:fgzﬂ% gg‘ﬂlsrg:.?]smr:iu!fmﬁ :EHE,TL Reglstered Office : Unit No. 455 457, 4th FlOOI", JMD MegapO“S, Sector 48,

Sohna Road, Gurgaon, Haryana-122018

- - - - NOTICE each. |, Mahesh Jashwantial Sutaria (PAN No: L -
ur Tel. N?' 011-23253488, Fa.x No. 011 23222051 Transfar of Unclaimed Dividend and the BHMPSTTZIN) being claimant far thi: said shares E-mail : investors@selanoil.com ; Tele Fax No. : 0124- 4200326
Website - www.dabur.com; e-mail: investors@dabur.com corresponding Equity Shares of the Comnany to do hersby #ve nofice thal the el Stere . . : :
p g Equity pany Cerfificata sl?uarq st and | have sppied 1o the| | EXtract of Unaudited Financial Results for the period ended September 30, 2023
No ICE Investor Education and Protection Fund (IEPF) E.;.m ny r:d IEE.:III-.E"E .:,ff dun"mm'u—ﬁ;m (@ in'Lakhs)
I Members are hereby informed that unclaimed dividend for the SHNNGENL U SHChanie T e same wiin Face - -
Notice is hereby given that the undermentioned share certificates of the Company have been reported to be lost or misplaced. Financial year ended 315t March 2016 and the coresponding ﬁl:iuntﬂlré}:.‘ll'ﬂamfynxzﬂia ainstpurchasing or PARTICULARS Quarter Quarter Six Months Six Months
sl. No. Folio Number Shareholder Name Certificate | Shares Distinctive Nos Eq‘.ll[}' Shares of the ':-I:Impﬂl"l:f in respach of which the Dividend dealing in amywey with the seid Shara Carificates. Ended Ended Ended Ended
No. entitement has remained unclaimed for seven consecufive Eheﬂ_ﬂ-m'npa_urr rrﬂi:f iS50 duplil_:,al.g Eh?rrla Sep 30,2023 | Sep 30, 2022 | Sep 30, 2023 | Sep 30, 2022
1 DIL0046507 Malti Janaksinh Ved (Deceased) 72839 1000 35074591-35075590 YEars fmm me. ‘lnarlclal year en d'Elj 3151: Mar,:h E|:|1 E |.iI|||| he. dJB emmcaas | |'||:.I _EI:J:II:IFI I8 racaned Oy ihe N N N N
Janaksinh Gordhandas Ved (Deceased) 53020 1000 c01756989.601757988 for transfar to the Invesior Education and Protaction Fund [IEPF") Comgany within 30 days of the |:|||I'.'|I|n!‘:._'°|t||:||:l of this (Unaudited) (Unaudited) | (Unaudited) | (Unaudited)
. advarlisemant, aftar which mo daim will be f -
86197 | 1000 | 604145853604146852 of the Ceniral Government pursuant to the provisions of section | ansartained by tha Company in that bahalf 1. Revenue from Operations (Net) 3,919 3,253 6,731 6,268
- 124 of the Companies Act read with Investor Education and Mahesh Jashwantial Sularia : ; it
107673 3000 906180916-906183915 2. Net Profit from ordinary activities after tax 942 881 1,446 1,789
STIERERTT YT e o e TITTETE IEr Protection Fund Autherity (Accounling, Sudil, Transler and | |Place: Ahmedabad Legal Helr & Claimant i ! y
e Refund) Rules, 2016 ["the Rules’), The relevant details are| [Date : 17.10.2023 Falia Mo: 305705 3. Net Profit for tI:1e perlod after tax 942 881 1,446 1,789
DIL0066215 Radheshyam Aggarwal 93260 1000 898784290-898785289 available on the Company' wabsite www maxheights.com, the (after Extraordinary items)
105019 | 1000 901575984-901576983 individual latters in this regard are baing segl to the shareholders "“IMIPORTANT" 4. Total Comprehensive Income (after tax) 937 857 1.427 1.767
- : - at thair registered addressiemanl with the Company! Depository - . - d d
DIL0O040572 Deshmane Rajendra Raghunath 56825 100 27991351-27991450 F‘ar[icip ant Whilst care is taken pl’l(_)l‘_ to 5 EQUIty Share Capltal (face vaIue ? 10/_) 1'520 11520 1'520 1'520
87885 605760308-605760807 ) acceptance of advert|S|ng
TocesT 504318419.904319918 The aforesaid mambers may lodge their valid claims! sesk copy, it is not possible to verify 6. Earnings Per Share of ¥ 10/- each
. - - clarification on the above matter from the Company by sending its contents. The Indian Basic : 6.20 5.80 9.51 11.77
plooaTe? sure',z:rsah:?ﬁ:jflu]a oo B an email at ce@maxheights com or contacting the Registrar and Express (P) Limited cannot be Diluted : 6.20 580 951 11.77
107358 905566061-905567060 Share Transfer Agent, Skyline Financial Services Private Limited held responsible for such
DIL0003935 Santosh Kumari 7935 23102351-23102450 0-1534. 15t Floor. Okhla Indusirial Area. Phase - | Mew Delhi- contents, nor for any loss or
' . F ' damage incurred as a result of Notes :

DILO066780 RatanJain 93825 899205385-899206384

110020 or by Email at: admin@skylinerta.com, by 31st
December, 2023 i respect of unclamed dividend. In the event

transactions with companies,
associations or individuals

The above is an extract of the detailed format of Quarterly / Half Yearly Financial Results filed with the Stock Exchanges
under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of

107772 906449516-906450515

DIL0050055 M Ranjan Mehta 22041 2451295124513050 such valid claimis) are not received by such date the Company advertising in its newspapers ) . . . o o o
e T — — in accordance with the aforesaid provisions shall transfer such or Publications. We therefore the Quarterly Flnanc:al Resqlts is available on the stock exchange website : www.nseindia.com and www.bseindia.com
— - — dividend in the IEPE. recommend that readers and on the Company's website : www.selanoil.com.
62774 24498151-24498250 For Max Heights Infrastructure lelsltl!:lﬂ Lne?:;?e sgggf.fgszr.!y rr'?o?:e':i?_ for SELAN EXPLORATION TECHNOLOGY LIMITED
DILO030838 MRanjan Mehta 18043 24113151-24113250 . ) - entering into any agreements 5un|t| Kumar Bhat
R Shoba Mehta Sonali Mathur with advertisers or otherwise . .
DIL0903822 Helen D Costa 60571 28365951-28366050 Place: Delhi  Company Secretary and Compliance Officer acting on an advertisement in Place : Gurgaon Chairman
Felix Dicosta —— TR ETTT) Date: 16.10.2021 Membership No: AEZ205 any manner whatsoever. Date : October 16, 2023 . . DIN : 08237399

DIL0O013732 Bhairav Dutt Khaitan (Deceased) 17732
Pradeep Kumar Khaitan

Sant Kumar Omer

Sachinder Gupta 411

24082051-24082150

DIL0040483 100112 900722305-900725304

DIL0028910 2352-2353

4827 19751317-19751321

DIL0013379 Ashok Baijal 69554 31377001-31378000

80423 600197059-600198058

86794 604707426-604708425

106183 903429521-903432520

DIL0903668 Dr M Gokulnath Prabhu 85186 602837495-602838494

DIL0902695 Mr Roque Antonio Francisco Agnelo Pereira (Deceased) 90955 606686305-606687304

DIL0011209 Savitri Devi (Deceased) 15209 23829751-23829850

DIL0010921 23800951-23801050

Saswati Basu 14921

SUVEN

100610 900973657-900976656 — F:' H a":"'u R M -"':"v. Phone: 04842360645 Website: www.kwa.kerala.gov.in, www.etenders.kerala.gov.in
DIL0044610 Kamlaben Revashanker Damani (Deceased) 72667 34885981-34886980 Superintending Engineer

81955 601675549-601676548 S UVEN P HARMAC E UTICALS LI M IT E D PH Circle

88000 605874858-605875857 KWA-JB-GL-6-1376-2023-24 Kochi

Registered Office: # 8-2-134 | 5DE Serene Chambers | 3rd Floor

Road Mo.5 | Avenue
Tal: 91 40 2354 2414/ 331

7 | Banjara Hills | Hyderabad — 500034 | Telangana | India
1/ 3315 Fao 91 40 2354 1152 CIN: L24299TG2018PLC1 28171

Email: investorservicesi@suvenpharm.com | website: www suvenphiarm.com

Recommendations of the Commitiee of Independent Directors [IDCT) of Suven Phamaceuticals Limited {Target

) KERALA WATER AUTHORITY (R ETIT

Tender No: 173/2023-24/SE/PHC/CHN

AMRUT-Replacing old and damaged 700mm premo pipe-AMRUT 2.0:-Replacing old and
damaged 700mm primo pipe (pumping main toKaruvelippady pump house) by 700mm DI
K9 pipe from Perumanoor pump house to Thevara.-Pipeline Work. EMD: Rs. 2,00,000/-
Tender fee: Rs. 13010, Last Date for submitting Tender: 03-11-2023 03:00:pm

T LAKSHMI MACHINE WORKS LIMITED

Regd Office : SRK Vidyalaya Post, Perianaickenpalayam,

sarmia foy Chowdhury 107184 205179622-905182621 Company”) under Regulation 26{7) of the Securities and Exchange Board of India (Substantial Acquisition of Shares and LMW. Coimbatore - 641020 CIN-L29269TZ21962PLC000463
DIL0020955 surendra Kumar Raina 105224 901737129-901740128 Takeovers) Regulations, 2011 and subsequent amendments therato (“SEBI {SAST) Regulations™) on the open offer made
DIL0031046 Vijay Kumar 87586 605460678-605461677 by Berhyanda Limited (the “Acquirer”) along with Berwanda Midco Limited ("PAC 17 and Jusmiral Midco Limited ("PAC 27) NOTICE OF LOSS OF SHARE CERTIFICATES
Plooeeres Sl 2o e ST (PAC 1 and PAC 2 together, the "PACs’} to the public shareholders of the Target Company (*Open Offer”) Notice is hereby given that the following share certificate of the Company has
107642 906115806-906116805 yg . g p y
SIETEER S — ~2508 3672729136798350 1. | Date October 16, 2023 been reported to be lost/misplaced:
85044 602695495-602696494 2. | Name of the Target Company (TC) Suven Pharmacsuticals Limited . Certificate Distinctive Nos. No. of
91018 606745305-606746304 - — — . - Folio No Name No(s)
— ——— 1. | Details of the Offer pertaining to TC The Open Offer is being made by the Acquirer along with the PACs to the : From To Shares
55503053 pUT— 2509 3573599136739350 pubdic sharsholders of Target Cﬂ"‘fﬂ“}' 10 acquire up to 6,61,88,883 equity PALA/14| PALANIAPPANR | 11827 | 11718521 | 11719720 | 1200
shares of face value of ¥1/- each ("Equity Shares”), representing 26.00% of
85045 602696495-602697494 the voling share capital of the Targe! Company pursuant fo and in The Company will consider issue of a duplicate share certificate consisting of 1200
21019 006746305-606747304 compliance with the requirements of the SEBI (SAST) Regulations. shares of face value of Rs 10/- each.Objections if any may be submitted in writing at the
108205 907521611-907524610 Open Offer price: T495/- (Rupees four hundred and ninety-five only) per fully Registered Office of the Company within 15 days of publication of this Notice.
o o [ sty shr e Tage Comgay O P
91020 606747305-606748304 hﬂude l::ll. pa}.merﬂ I:ash COImbatore For LAKSHMI MACHINCERWSOIE\}EEUL“IAI)WA\I;EE
— T e Public Announcement dated December 26, 2022 (the "PA"), Detailed Public 16.10.2023
- " oM 10, Company Secretary
EETFTEE — s TS EET TP PTe Statement dated January 2, 2023 (the "DPS"), Draftl Letter of Ofer dated
Ashok Kumar Sodhi (Deceased) e e January 9, 2023 (the "DLoF") and Letter !:lf Oiffer dated October 10, E"';IEE {the
e B e e o0 Dol o Ao et Pt the SALE OF INVENTORY OF FUTURE RETAIL LIMITED
DIL0902775 Ahsok Kumar Sodhi (Deceased) 84991 602642495-602643494 R M .
Suman Sodhi 90971 606702305-606702804 4. | Name(s) of the Acquirer and PAC Acquirer: Berhyanda Limitad Lmﬁﬁﬁ”ﬂiﬁiﬂ Iiﬂii:;gemngutﬁfuﬁiﬂnlﬁ ngdF'HTH:-'m'é !{'Te"r?;.ﬂnfn'{r'ﬁgﬁ
02216 SLIS965 201161151 Wl the Acqurer PACs: Request for Proposal ocament (35 amendad fram S 1o e, “REPV). The inventory
= s I ul i s iN
*shares of FVRs. 10 each PAL 1 - Eem'ﬁfa”da M'd[’:_' Lirnited includes apparels, electronics, kitchen accessories, non-food FMCG etc. (“Inventory™).
1. Any person who has a claim or lien or interest in the above shares and having any objection to the issue of letter of PAC 2 - Jusmiral Midco Limiled E:.?:E}Dﬁm;ﬁ;gf:":gg:gﬂﬁﬁa‘gﬁfﬁr‘i ngén;hle:nf.ruism 1;“?,;?&%&35:1&?5' ""“hrﬁ“m'igt
conﬁrmation_towards issue of 51up|icate share certiﬁcatgs, i.n |i§u of the above, is requegted to notify the same to the 5 | Mame of the Manager o the Offer Kotak Mahindra Capital Campany Limited WHAT R THERE 15 AND WITHOUT RECOURSE BASIS®. The detailed terms &
Co_mpa_my at its Beg|stered_0fﬁce latest b\_/ 29.1_0.2023,|nd|cat|ng _the _nature of the claim, lien or interest of his/her ITBKC. 1st Floor. Plot No. C-2T ‘G’ Block conditions for sale are as described in the RFE. Interested parties are required to keep
objection to the issue of said letter of confirmation, through an affidavit duly attested. L i . i i . thenselves apprisad of current status of Corporate II"IEI:I|'.|'EI"IC:|' resalution process
. In case company does not receive any objection within aforesaid period it shall proceed with the issue of said Letter of Bandra Kuria Complex, Bandra (East). Mumbai 400 051 [“CIRP"} of FRL &s per the provisions of the Insolvency & Bankruptcy Code, 2016 ("IBC")
Confirmation, in lieu of the above mentioned lost share certificates without entertaining any claim/damages Contact Person: Mr, Ganesh Rane from the websita of FRL &t hitps://futureretail.in,.
whatsoever it may be. Tel. No.: #31 22 4336 0128 o obtain the RFP for the sele of sald inventory, interested partes may write  to
. The submission of documents by the members to the company shall be deemed to be completed on 29.10.2023 being Fax No.: +01 22 6713 2447 infriip&deloitte.com on or before October 23, 2023 along with & duly signed and stamped
last date of receipt of objection, if any, by the company on the above shares. o confidentality undertaking im the format provided in bttps: ffutureretalling cirps/sale-of-
Email; suvenpharma.openofferikotak.com inventary.hitml. The subject line of the emall should read “Request for RFP - Sale of FRL
New Delhi For DABUR INDIA LIMITED Website: wiww investmenthank kotak.com imventory”. Interested parties mey thereafter submit their offers in accordance with the
16.10.2023 E-V-P-(Finance()A&Ké:rlan)anv Secretary SEEI Ftagislratlnn Number: [NMOOOO0S704 ::;Z:;L::: ?f; this communication should not be constreed as binding on FRL, and
6. | Members of the Commitiee of 1. Ms. Matangi Gowrishankar — Chairperson FHL feseques e BTt 1o amend, modily of witharew This communicanan or The REF &t
Independent Directors {Please 2. Mr. Vinod Rao - Membaer ﬁ{liﬂrﬂfy“aecnﬁu:ﬁ.ﬂf Fr?en%Fa |=I'-I ﬁéﬁﬁ:&"m the ﬁgﬂl:g“;n%a:al_ a?-.n tﬁé ;;:il?:a?ﬂ;
indicate the chairperson of the 3. Mr. KG Ananthakrishnan - Member prn-.;i;::c;}g. of IBC. Thlsr. n?lnhgl;u;matlnn is 10 be read together with disclaimers and
'E']frlmittf-‘ﬂ Eepﬂmtﬂl}'] quale 10NS a5 827 out mthe .
MUTUAL Sd/-
m FLIMNDS 7. | IDC Member's relationship with the The mambers of the IDC are duly appointed on Sepiember 29, 2023 as For Future Retail Limited
m Sahi Mai TC (Diractor, Equity shares owned, Independent Directors on the Board of Directors of the Target Company. Resolution Professional for mrﬂ:mﬂfﬂﬁ;m
- any other contract / relationship), a] Mr. KG Ananthakrishnan, Independent Diractor and member of the IDC Insalvency Pmafl_.ﬁmnal- Flafgn. Mo.: 'E"E'-""Fﬁ'”%’{fﬁ%%ﬂﬂf%EE%&‘E&%EE‘EE
BHAROSA APND KA if any holds 118 aquity shares of the Target Company through PMS. tharisation for assignmant No: nice Ao 4 /
{valid till 19 Feb 2024
T bl Mone of the other members hold any equity shares of the Targe! Compar i ll:mta: l:lct:hh:ﬂr::f‘ 2023
HDFC Asset Management Company Limited ! Mo o the e Jh e 'ﬁ‘_ o mﬁ’
CIN: LES991 MH1999PLC123027 ) Mone of the members have any other contracts or relationship with the
Target Company
Registered Office: HDFC House, ?nd Floor, H.T. Parekh Marg, 1.551 66, Backbay !iaclarnatmn. 8. | Trading in the Equity sharesiather None of the members of the IDC have iraded in any of the equily I’jfdl!ﬁ ZYDUS LIFESCIENCES LIMITED
Ehurﬂhgﬂtﬂ. Mumbai - 400 020. Phone: 022 66316333 = Toll Free Nos: 1800-3010-6767 / 1800-419-7676 sacurities of the TC hj‘ I0C Members shares/=ecurities of the Target Egmpan? dunng: ia] 12 months |:IE|'||:IE| edicated Th: Fe |y krscwn a8 Cadila Healhcare Limied)
e-mail: hello@ hdfcfund.com * Visit us at; www.hdfcfund.com praceding the date of the PA; and (b} pericd from the date of the PA till the Ragel Offce 2yt Corporale Pk ELP:@%1TWH";LW%W .
j ! i : o . . aurvay Mo, 5 Cinch,
NOTICE | S dale of this recommendation, excapt Mr. KG Ananthakrishnan. Ko (Gandrinagar, Sarkne - Gandtinagar Highway, Ahedsbad - 392431, Website - wiw zydusife com
. o 9. | IDC I".lemt:-a_tr & relationship with the Mone of me members of the IDC: Email - chavaisoni® zypduslite.com Telephone : +41-To-4040000
NOTICE is hereby given that HDFC Trustee Company Limited, Trustee to HDFC Mutual Fund Aequite (Direcr, Equiy shares | a) ae Diectors o the bord of e Acquer o the PACS: NOTICE
(“the Fund"), has approved the following distribution under Income Distribution cum Capital Withdrawal latonship), fany. D) holds any equly shares or oher securfes of the “mﬁ'm;fé‘“ﬂ FACs; or Notice is hereby given that the Company has recsived
(“IDCW") Option of HDFC Arbitrage Fund, an Open-ended Scheme investing in Arbitrage Opportunities _ _ €} have any contracs/ relaionship with the e orthe PACS. _ intimation from ?hg tollowin sharehulg or :'{[hat the Share
("the Scheme") and fixed Thursday, October 19, 2023 (or the immediately following Business Day, if 10 Trading in the Eqity shares! olner | None of the members of the IDC have traded in any of the equity shares! Certiicates pertaining o the Equity Shares held by h
- Members preceding the date of the PA; and () period from the date of the PA and bl the details given below have been lost / misplaced.
Name of the Scheme / Plan(s) / Option(s) | Amount of | Face Value | Net Asset Value the date of this recommendation — - ,
Distribution | (T per unit) (“NAV") as on 11.| Recormmandation on the Open Offer, | IDC has perused the Letter of Offer and other documents as releasad and Sr. | Name of the Distinctive Folio | No.of | Certificate
et unit October 13. 2023 as to whether the Offer is fair and published by the Acquirer and PACs. {refer point no.3 above) No. | shareholder Numbers Number | Shares No.
F‘F P : }# ﬁ FH; ;1Il] reasonable The 1DC notes that the offer price at 2495/ (Indian Rupees Four Hundred
ru and Minety-Five only) per equity share by the Acquirer has been arrived in Anil K
. . - - . Lmar
. ling with the provisions of Regulation 8(2) of the SEBI (SAST) Regulations. 4518681-4523615 | 103261 | 4935 600
HDFC Arbitrage Fund - Wholesale Plan - e : Bausal
. The dosing price of the equity shares of the Target Company on M3E on
Regular Plan - Normal IDCW Option 10.662 October 13, 2023 (ie., the frading day immediately preceding the date of the
(Payout and Reinvestment) meeting of IDC) is 3583.85/-. The offer price of ¥485/- is therefore at a If the Company does not receive any objection within 7 days
: 16.08 % discount o the mentioned closing price. from the date of publication of this notice, the Company will
HOFC Arbitrage Fund - Wholesale Plan - For the reason set out hereunder, the IDC is of the considered opinion that, dio] ?j licate Share Certificate 1o th p%ﬂ y id
Direct Plan - Normal IDCW Option as on the datz of this recommendation, the Offer Price of 2495 (Indian proceed 1o 1ssue duplicale onare Lertilicale 1o Ihe aloresal
(Payout and Reinvestment) Rupees Four Hundred and Ninety-Five anly) per Equity Share offered by the shareholder. People are hereby cautioned not to deal with the
Acquirer: _ _ _ above Share Certificates anymore and the Company will not be
HOFC Arbitrage Fund - Wholesale Plan - a) I; £ ?aﬂ:ga{:f: with the requiation prescribed under the SEBI (SAST) responsible for any loss / damage occurring thereby.
. u :
Reguiar Plan - Monthly [DCW Option b it may not be in the interest of the Public Shareholders of the Target Date : October 16, 2023 For, ZYDUS LIFESCIENCES LIMITED
(Payout and Reinvestment) Company to tender their equity shares under the open offer {considering - Ln0er 18, Sd/- DHAVAL N. 50NI
HDFC Artailrag & Fund - Wholesale Plar - the ﬁa”i"gf"r'?”{'&t price fun:ia tr;e E::::u'rt:.' shares of the farget company as Place : Ahmedabad COMPANY SECRETARY
: : on the date of this recormmendation).
Direct Plan - Monthly IDCW Option 10.823 Hewever, the Public Sharehokiers of the Target Company should independently
(Payout and Heinvestmeant) evaluate the offer and take an informed decision in their best interest aboul FORM B
e _— . : : tendering the Equity Shares held by them in the Open Offer, PUBLIC ANNOUNCEMENT
# Amount of distribution per unit will be the lower of that mentioned above or the available distributable : : —— (Reguiation 12 of the Insclwency and Bankruplcy Boand of India (Lguidation Process) Requlatians, 2016)
. . . . 12.| Summary of reasons for The 10C has reviewed the PA, the DPS, and the LOF in connection with the - =
surplus (rounded down to a multiple of five at the third decimal) as on the Record Date. recommendation Open Offer made by the Acguirer and PACs under SEBI (SAST) . = JN UF . JLD U
s 2 gn s it i Regulations. The IDC has taken info consideration the following while S - - -
Pursuant to the Distribution, the NAV of the IDCW Option(s) of the above Scheme ﬂﬁ;mﬁgj'ﬂ”ﬂﬂﬂﬁ:ﬂ rmaking this recommendaon: ’ o PARTICULARS DETAILS
would fall to the extent of such distribution and statutory levy, if any. where its detailed recommendations | 8 The mandatory open offer being made by the Acquirer, along with the 1. | Name of corparate deblar NANAI DAIRY PRIVATE LIMITED
, . i _ . along with writlen advice of the PALS, to the public shareholders of the Target Company pursiant fo and 2. | Date of incorporation of corporate deblor | 12001/2009
Amount will be paid, net of applicable tax deducted at source (TDS), to those Unit holders / Beneficial independent adviser, if any can be in comgliance with the provisions of Regulation 3(1), Regulation 4 of the 3, | Authorily under which comorate debior | ROG Mumbei
Owners whose names appear in the Register of Unit holders maintained by the Fund / Statements of seen by the shareholder) . %"‘"15:' f”‘fngfg;:ﬁ“;ﬁm e share ourchace ameement daiod s incorporated | registerad |
Beneficial Ownership maintained by the Depositories, as applicable, under the IDCW Option(s) of the Detambar 36 122 (s amanded by the Amandmect Ag,eemﬁnt dated 4. | Corparate kdenity No. / Limited Liability | U15209MH2009F TC 188530
atoresaid Scheme on the Record Date (including investors whose valid purchase / switch-in requests Aprl 21, 2023), suscied by 20 among the Acipirer, Jasl! Property EHE} : E;:'“mhf;m' D?;T;;Sf deblor i E i e P
' f ili=ati off i ' quity Holdings Private Limited (as the sole trustee of Jasti Family Trust : ress of the registered office - 1, Avishkar Empress, K. W, Chitala Path,
are received by the Fund and the funds are available for utilization before cut-off timings in respect of and Mr. Venkaleswarly Jasti (-SPA"). The transactions contemplated and princinal offica (f any} of Biehind Poruguese Church, Dadar (W),
the aforesaid Scheme, on the Record date). under the SPA dated December 26, 2022 were completed on September corporale debior Mumbiai - 400028, Maharashira, India.
- . : o : 28, 2023. B. | Date of closure of Insalvency 1311072023
With regard to Unit holders who have opted for Reinvestment facility under the IDCW Option(s), the ¢ Independent opinion lefter dated Qclober 13, 2023 provided by Akasam R
amount due (net of applicable TDS) will be reinvested, by allotting Units at the ex-Distribution NAV Consulting Private Limited, SEBI registered, Cateqory | Merchant Banker, 7. | Liuidation commencement date of 1302023
par Unit (adjusted for applicable stamp duty). confirming that the Offer Price of 495 (Indian Rupess Four Hundred and ' Carporata Detitor
. . . ) Minety-Five only) per Equity Share is in accordance with the Regulation - . -
Unit holders are advised to note that for redemptions and IDCW declared with effect from January 13, B(2) of the SEBI (SAST) Regulations. B. Eﬁ"r::ii?;:a'ﬁﬁmggﬂt{;faﬂn :; ':';m': .-:':"
2023, as per amended SEBI regulations, payout will be done only through electronic mode(s), even ) g;gga;nﬂﬁhﬂﬁ ﬁ?ﬁﬁ éﬁr:;1ifﬂzﬂﬁeiwgei;llgtl§|rﬁ Sg&ﬁfu??ﬁu%% 11?; as liquidator o | PPy IIEA 18 01N 13
where & Unit holder hﬂ_E ﬂPtEd o receive ph}.'SIDEII ins_tr”men_ts' Thus, payment of such amounts shall the closing price of the equity share of the Target Company as on 8. | Address and e-mad of the liquidatar, Add: A501, Shanti Heights. Plot No. 2.3, 9810,
be made through physical instruments only in exceptional circumstances for reasons to be recorded October 13, 2023 (i.e., the trading day immediately preceding the date of as registered with the Board Sector 11, Koparkharing, Thane, Navi Mumibai
by the AMC. Accordingly, unit holders who have opted for / have earlier received physical instruments o1 e Tareut Commaany 1 lander ek aquit charee i the Gpan Offer e —_ Al L s i
; ; ress and e-mai 1o be used for esolution Services
are rgquested t{:-lupdate their bank account details by / sending us a copy of a cancelled cheque of This statement of recommendabion will be avalable on te websie of the conespondence with the liquidator Add: B-610, BSEL Techpark, Secior 30 A
first / sole holder's bank account, Comgpany at www.suvenpharm.com Opp. Vashi Railway Station, Navi Mumbai -
All updations of PAN, KYC, email address, mobile number, nominee details, etc. should immediately be 13| Disciosiure of voling patier of the IDC | The éféﬂﬁ“jpﬂi‘ﬁﬁ:’”ﬁﬁﬂmﬂiﬂﬁ"ﬁz by the membere of the Emak st
forwarded to the Investor Services Centers of the Fund (for units held in non-demat form) / Depository ki — IRTTI
ici i i i i i i - 14, Details of Independent Advisors Akasam Consulting Private Limited, SEBI Ragistration No. INMODOO11658 1] Last data for subenission of claims 1220z
Participant (for units held in demat form). Unit holders are also advised to link their PAN with Aadhaar ' ' e ' - Nofica is hereby given that the Hon'ble National Garnpany Law Tribunal, Mumbai Banch has ordered
. ! . . if any. Categary | Merchant Banker
Number, Further, Unit holders can view the Investor Charter available on website of the Fund as well — the commencement of e hquidasion of the NANAI DAIRY PRIVATE LIMITED on 131 012023,
as check for any unclaimed redemptions or IDCW payments. 15, Any ather matieris) ta be highlighted | Mone TI_'T'I slah?huumse}zmi.lum Igﬁiwgmmrgmni& aredl'ﬂrﬂby-:allﬂduglmnlus.:l:ln‘ll:rlrmflgai'rs
: e : : : “To the best of our knowledge and bebsf, after making proper enquiry, the information contaned n or accompanying this wilh progl on or betore o theiguicator 3t the aodress mentoned aganstitem Mo,
In view of individual nature of tax consequences, each investor should seek appropriate advice. stalement is, in all malerial respect, true and corect and not miskeading, whether by omission of any information or The financial ereditars shal submit their claims with proaf by alecironic mears only. Al ather
For HDFC Asset Management Company Limited otherwise, and inchudes all the information required to be discosad by tha TC under the SEBI (SAST) Ragulations.” creditors may submit the claims with the proof in persan, by post or by electronic means.
: P Submission of false or misleading proofs of claim shall attract panalties.
(Investment Manager to HDFC Mutual Fund) For and on behalf of the Committes of Independent Directors of e ) ol .
Suven Pharmaceuticals Limited In case a stakeholder does not submit its claims during the liguidation process, the claims
Place © Mumbai Sd/- 24 subsmatled by such a stakahelder during the corporabe inscdvency resclulion process undar the
) . . ) Insolvency and Bankruptcy Board of Inda (Insslvency Resolution Process for Corporaie Persons)
Date : October 16, 2023 Authorized Signatory . Matangi E‘Wﬁﬁhﬁﬁﬂf Regulations, 2016, shall be deemed fo be submitted undar saction 38, ) -
lace: Hyderabad IM: 318137 .
MUTUAL FUND INVESTMENTS ARE SUBJECT TO MARKET RISKS, READ ALL SCHEME s O o Chamenson — Cormmitiee-of Ixieoertiaat Diecint M. Prashant Jain
RELATED DOCUMENTS CAREFULLY ' ' Registration Mo, [BEVIPA-OD1IP-PO 368/201 B-20181 2131
’ hifoorors 353 | Date: 1711072023 Liquidator
AURCTUTS 123 place: Mumbai In the matter of Nanai Dairy Private Limited

financialexp.epapr.in




